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REPORT FILED BY THE 2ND RESPONDENT 

     

Karnala Kunta is also called as Regula Kunta is a very small tank under 
Panchayatraj Department and having the following Hydraulic Particulars:   

 
Full Tank Level +100.00 meters. 
Tank Bund Level +101.50 meters 
Weir Length 14.00 Meters (constructed bye-wash in the low 

pocket on Right flank) 
Tank bed area  
( Full tank level)  

Ac.08-28 Gts. 
(Ac.07-16 Gts. Government Shikam land, 
 Ac.01-12 Gts. Private Patta land in FTL). 

Buffer Area  
(9 mtrs from FTL) 

Ac.00-34 Gts. 

Ayacut Ac.14-08 Gts. 
No. of Off Take 
Sluice 

1No. (on left Flank) 

 

The boundaries of the tank are as mentioned below: 
 
North Sri Sai Developers, Mandadi Avenues, Kuda Kuda (V), Chivemla 

(M), Suryapet District. 
East Residential Plots of Sri Ghanapuram Raghu 
South Ayacut area 
West 60 feet road to Collectorate, Suryapet. 

 
1. The total area of FTL and Buffer zone of Karnala Kunta is 09 Acre-22 

Gts owned by both Government and private owners. An area of 07 

Acre-16 Gts belongs to Government Shikam land bearing Survey. No. 

328 and the remaining areas partly falls within FTL and buffer zone 

which belongs to private owners of their Patta land bearing survey 

Nos. 321, 327 and 329.  
 

2. It is submit that some of the photographs submitted by the applicant 

indicate the status of the tank during the heavy flood condition 

occurred during the period i.e. from 01.09.2021 to 09.09.2021 (88.90 

mm rainfall). The photographs are indicating the tank bed inundation 

over & above FTL level and raised water more than FTL (Full tank 

level) condition i.e MWL (maximum Water Level). It is a usual 

phenomenon that during the heavy flood condition there will be a 

surplus over the FTL and which will be normal and stabilized at FTL 

immediately after recede of flood, which will not affect the tank.  

 

3. It is submit that certain photographs are indicating inundation of the 

fields but the same fields are kept ready for transplantation. But not  

it is a submergence condition during the flood time. Transplantation 

is being continued immediately after recede of the flood and no report 

of crop damage during the said khariff season. Therefore, no damage 
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to crop. The photographs which is submitted by the applicant is 

located half kilometer away from the tank. Further, it is submit that 

with regard to weir/bywash allegation, it is restored to original 

condition and thereby no impact or effect on the tank.    

 

4. It is submit that with regard to cutting the bund case was filed 

against R6 (Sri Ganapuram Raghu) and Shiva, the same was stopped 

and suspended and lodged FIR No.190/2020. Which will have impact 

to the bund with regard to stability. The bund was illegally cut down 

from its Top of bund level (TBL) and being leveled. 

 

5. As per the Honb’le National Green Tribunal resurvey was conducted 

on 24.11.2021 jointly by the Irrigation and Revenue department and 

demarcated the FTL and buffer zone lines of tank (Contours) as 

opined by the Joint Committee during the inspection on 23-11-2021. 

During the resurvey (plan indicating the features) it is noticed that the 

construction of wall in the Sy. No. 329 belongs to R6 (Sri. Ganapuram 

Raghu) is falling under buffer zone. It is a clear indication of violation 

of DTCP norms. (Copy of the plan indicating encroachment is enclosed 

for reference). No permission was granted by any Government 

(competent) authority for such construction in the said buffer area 

pertaining to R6 (Sri Ganapuram Raghu) Sy.No.329.  

 

6. It is submit that in view of the above, it is decided to issue notices to 

R6 (Sri Ganapuram Raghu) for removal of the construction 

(encroachment) for keeping the tank bed to the Original required 

status. In this connection notices were also issued on 30.11.2021 & 

06.12.2021 by Irrigation Department under the section 46,47 and 48 

of Irrigation Act 1357F to the party R6 (Sri Ganapuram Raghu) 

(Notices copy enclosed) directing for the removal/demolition of said 

construction (encroachment). In response to the notices issued, the 

R6 (Sri. Ganapuram Raghu) has responded and removed the 

encroachments by dismantling the wall which is constructed within 

Buffer Zone, at present; there are no encroachments in the Buffer 

Zone. (Photographs enclosed). 

 

7. It is submit that the case have filed against the R6 (Sri Ganapuram 

Raghu) vide complaint Dated 21.07.2020 stating that an attempt was 

made by R6 (Sri Ganapuram Raghu) and others to cut the bund. The 

bund was illegally cut down from its Tank Bund level (TBL) and being 

levelled. Accordingly the FIR was also filed by the Station House 

Officer, Chivemla based on the complaint vide FIR No. 190/2020 
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enclosed for ready reference against R6 (Sri Ganapuram Raghu) and 

shiva. Charge sheet was also filed by the SHO in the court of 

Additional Judicial First Class Magistrate, Suryapet.   

 

8. It is submit that the R6 (Sri. Ganapuram Raghu) has removed the 

encroachments by dismantling the wall which is constructed within 

Buffer Zone. At present, there is no encroachments are in the Buffer 

Zone. (Photographs enclosed) and the authorities are very much keen 

to protect the tank without any damages and if any damages caused 

by violators immediately the authority is taken severe action by filing 

a case against the violators.  

           
        Superintending Engineer, 
        Irrigation Circle,Suryapet. 
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